
IN THE CENTRAL ADMINISTP,ATI\T TRIBrjjj, HYDERAa.n .EFJC}J AT HYDERABAD 
O.A.NO. çq 	/93 

Date of Order: 6/7-93 

4 

Divisional Railway Manager, (ns) 
South Ce ut ral Railway, Secunderabad, 

Permcnent t.T3y Inr"rctor (con) 
S.C. Rly, Secunderabad. 
chiefi Signal Inspector, 
Signal & Teleconnunicauon tpartrnent, 
S.C.Rly, Secunderabad. 

.Mpplic.ants. 

and 	 - 

k-MccC&ta 

Presiding Officer, Labour Court, 
Narayanaguda. A.P.Hyderabad. 

- 	

... 	 Respondents. 

P#r the J.pplicantsL Mr.N.I:.Devraj, Sc for Rlys. 

For the Respondents 

CYJPAM: 
THE HONrBLE NR.JUSTICE V.NEELAEI PAD VICE CHAIRMAN 

lsn~
- 	 - 	

- AND- 
S 

: riE1'j3EL(Aa1) The Tribunal made the 

Admit. The operation of the or'der dated 11-3-2 

in C.M.P.NO. )39 /8tis suspended until further Orders. 

Issue notice to the fcespondents. 	 - 

Post the case on 6.9.93. 

To 
The Divisional Railway Manager (B.G) S. C.Rly, Secunderabad. 
The Permanent Way Inspector (con) s.c.nly. Secunderabad. 
The Chief Signal Inspector, Signal & Telecon-rninication 
Department, S.C. a7, Secunderabad. 

4. 
ecunderabad.

4. The Presiding Officer, Labour Court, Narayanaguda, Hyderabad. 
One copy to Mr.N.R.JJevraj, SC for Rlys. CAT.I-tyd. 
One copy to Mr. 	.• 	 - 

One spare copy. 

pvm 	
- 	 c 	

--1t- 

-a 
• 

Between: 



f 
TYPED BY 	 COMPARED BY 

CHECKED BY 	 APPROVED BY 

IN THE CENTRAL 7-.D1aNISTRATIvE TRIBUNI.i., 
!-IYDERABAD BENCH AT HYDERAAD 

THE HON'ELE MXR.rnJSTICE.,V.NEELADRI RAO 
VICE CHZIRNAN 

THE HON'BLE /

.D 

A.B.GJRTY ; MEMBER(AD) 

THE HON' BIJET.CHANDR.AsEKHJJ REDtY 
MEMBER(J) 

AND 

THE HON'BLE MR.P.T.TIRWENGADAJ :M(A) 

Dated ; 	- 7_1993 

0 RDER/aJnsnENt: 

.1 

M.A. /n.A.. C.A. No. 

in 	 A. 

O•A.No. 

T.A.No. 	 (w.p. 	) 

Admitted and Interim directions 
issued 

A1194ed 

Dispjsed of with directions 
1: 	 Disnjissed 

Disnjissed as withdrawn 

Dis4issed for defu1t. 
K 

ReJ4cteEV' Ordered 

No order as to costs. 
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